Annexure - 4

Name of the Corporate Debtor: Rajesh Habitat Private Limited (U70102MH2015PTC261492)

Date of Commencement of CIRP: 10-08-2026, List of Creditors as on: 22-10-2026
List of Unsecured financial creditors (other than fi

ial creditors k

Details of Claim Received

to any class of creditors)

Details of Claim Admitted
Amount of any ) .
" . . Amount of Amount of Claim [ Amount of Claims | Remarks,
SI. No. Name of the Creditor . ) Amount of Claim ) Amount covered by | Amount covered | Whether related | % of Voting . . mutual dues that . - .
Date of Receipt | Amount Claimed ) Nature of Claim ) Contingent Claim not Admitted under Verification if any
Admitted Security Interest by Guarantee party? share may be set- off

1 |Vistra ITCL (India) Limited 21-09-2026 4,58,41,05,820 73,67,05,301 [Unsecured - - No 28.95% - - - 3,84,74,00,519 -

1 [ToTAL [ | 45841,05820 [  73,67,05,301 | = [ 28.95%] -] - - 3,84,74,00,519 =
GENERAL NOTES:

1 |The claims submitted by the claimants have been verified on the basis of the documents and information furnished by the respective claimants and the records/information available with the Resolution Professional.

2 Claims of certain financial creditors have presently not been admitted due to lack of adequate information and / or supporting documentation. Such claims may be considered for admission/revision at a later stage, subject to receipt and verification of additional information and/or

supporting documents from the respective creditors.
3 [Claims admitted may be subject to further revision/modification based on subsequent developments and/or receipt of additional evidence, information or clarifications, including any orders or directions passed by the competent judicial authorities.




